DELHI JAL BOARD: GOVT. OF NCT OF DELHI

0 Com, OFFICE OF DIRECTOR (A & P)/Parliament Cell - f
{1} VARUNALAYA PHASE-II @

== KAROL BAGH, NEW DELHI-110005 i
s PHONE:- 011-23544794
E-mail:- djbdirector@gmail.com #
DJB/Director (A&P)/VSQ-W-2023/ Unst.-162/CM-21 Dated: 15.12.2023
To

Shri Neeraj Aggarwal

Dy. Secretary, (Question Branch),

Delhi Vidhan Sabha Secretariat,

NCT of Delhi, Old Secretariat, Delhi — 110054.

Subject:-Vidhan Sabha Un-starred Question No. 162 raised by Hon’ble MLA Sh.
Rajesh Gupta for 18.12.2023.

Sir,

Please refer to your letter No. F-11(B-1)VI1/2020-25/VSS/Ques. Branch/6312 date
07.12.2023 on the above quoted subject.

In this connection | am enclosing herewith the reply of the aforementioned Vidhan
Sabha Question in so far as the Delhi Jal Board is concerned.

This issues with the approval of the competent authority.

Encl: As above.

WMV

Director (Admn.& Personnel)

DJB/Director (A&P)/SQ-W-2023/ Unst.-162/CM-21 Dated:} 5.12.2023.

Jelh

Copy to: Delhi Jal Board, Govt. of NCT of Delhi
1. Secretary to Minister of Water, Govt. of NCT of Delhi, Delhi Secretariat, |.P.

Estate, New Delhi — 110002.

CEO, Delhi Jal Board.

Member (A), Delhi Jal Board.

Member (WS.), DJB

Director, Directorate of Information & Publicity, Block No. IX, Old Secretariat

Office Copy.
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Director (Admn.& Personnel)
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